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District Magistrate,
Agra.

L
The Registrar General.
Hon"ble National Green Tribunal,
Copernicus Marg, New Delhi.

. . - ~023 Dr
Sub - Reply/Response on behalf of District Magistrate, Agra in the matter of O.A. No. 621/2023 Dr.
Sanjay Kulshreshtha V/s State of UP & others order dated 02-05-2024.

Sir.
In the above noted case. Hon’ble National Green Tribunal has given direction as below :-

~6. Replies/responses by State of Uttar Pradesh, Principal Secretary, Ground Water Department.
Government of Uttar Pradesh. District Magistrate, Agra and Uttar Pradesh Jal Nigam be filed
within two months through e-filling portal preferably in the form of searchable PDF/OCR
Supported PDF and not in the form of Image PDF.
7. List this matter on 09.08.2024
8§ In view of the facts and circumstance of the case, we also consider personal appearance of
the officers duly authorized by Chairman, U.P. Jal Nigam and Commissioner. Municipal
Corporation. Agra physically or through VC on the next date of hearing to be essential for
producing the relevant record and assisting this Tribunal in just and proper adjudication of
the questions involved in the case. Accordingly they are directed to remain present betore this
Tribunal on that date with the relevant record.”
In compliance of the above reply/response on behalf of District Magistrate is submitted for
kind perusal and Lurther action.
Enclosure :- As above.

(Bhanuhefidra Goswami)
Distriet Magistrate
Agra
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Reply Response on behalf of District Magistrate, Agra in the matter of O.A. No. 6:

621/2023 Dr. Sanjay
| )

Kulshreshtha Vs State of UP & others order dated 02-05-2024.

Others. Hon'ble National Green Tribunal was plea

In the matter of O.A. No, 621/2023 Dr. Sanjay Kulshreshtha V/s State of Uttar Pradesh &
sed to pass an order on dated 02-05-2024. The

operative part of the order is as under :-

follows :-

1.

“0. Replies/responses by State of Uttar Pradesh. Principal Secretary,

oo

Ground Water Department.
Jal Nigam be filed

Government of Uttar Pradesh. District Magistrate, Agra and Uttar Pradesh
PDF/OCR

within two months through e-filling portal preferably in the form of searchable
Supported PDF and not in the form of Image PDF.
LList this matter on 09.08.2024

In view of the facts and circumstance of the case, we also consider persona
officers duly authorized by Chairman, U.P. Jal Nigam and Commissioner, Municipal
Corporation. Agra physically or through VC on the next date of hearing to be essential for
producing the relevant record and assisting this Tribunal in just and proper adjudication of
the questions involved in the case. Accordingly they are directed to remain present before this

Tribunal on that date with the relevant record.”

| appearance of the

In compliance of the above directions the response on behalf of District Magistrate, Agra is as

'S)

That in compliance of the recommendation of the Joint Committee report which was
submitted in Hon’ble National Green Tribunal on dated 21-02-2024(Annexure-1), it is
submitted that on an average 381 MLD Water supply is being done to approx. 12 Lacs
population from two water treatment plants established in Agra City. In which 309 MLD
Ganga Water is being supplied through Rapid Sand Filter Plant and 72 MLD Yamuna Water
is being supplied through MBBR Plant. Drinking water in Agra City is being provided in
various areas of Agra City through 30 Zonal Pumping Station, 30 Over Head Tanks & 29
Under Ground Reservoir (Annexure-2).

If a complaint regarding supply of dirty water/contaminated water received in the office, it is
immediately resolved. From various places in Agra City Ortho Tolidine Test is done daily by
collecting water samples by the Employees of water supply department. A part from the
above fortnightly water samples collected from water treatment plant is also being sent to
State Health Institute, Lucknow for the analysis of Bacterial & Chemical Tests. The recent
analysis report of water quality is annexed as Annexure-3.

Under JICA (Japan International Corporation Agency) assisted gangajal project. tender of
Agra Water Supply Scheme. 24x7 Water Supply Project in 2 pilot zone (Sikandra North &
Swamibagh Dayalbagh area) of Rs. 98.82 Cr has been finalised and awarded to M’s R.G.1.-
IAPL(JV). The work is being executed by U.P. Jal Nigam (Urban). Agra.

A part of above, to provide surface water in Agra City Uttar Pradesh Jal Nigam has sen
CWAP under AMRUT 2.0 Programme to State Government. The details are follows :-

S

N . Benefitted | Amount
Sl lLL.B Description R T
> l : Houschold|in Crore Status
Agra Water Supply B '
- ’ 26994 421 .98 . R SN
| ] (Trans Yamuna Arca) L8 Fendering is in progress
Bl 24x7 Water Supply Scheme for o T
2 Awas Vikas Colony (Sector-9 & 1381 1528 Lendering is in progress
. 10), Sikandra ‘
| Apra Nagar 2o ————— I I
Nigam Agra Water supply Scheme 27430 B0
| o (‘Tajean] and Bundu Katra Zone) o 3.0t DPR under preparation
Aura Water Supply Scheme , —]
5 s OOT17 )9 O0) Inder State Revie
! (Sikandra & Shasui Puram Area) | 409.0( Under State Review
i Agra water Supply Sheeme i i | ‘4 -
3 . ’ /4885 5 aw SQrate Revie
. (Shahganj Arca) - 516.00 Under State Review

N
N



— - N —
Agra Water S scheme ' i
0 gra Water Supply Scheme 20742 216.00 Under State Review
— (Ghatwasan Area) - DA —
y ‘A\ T ater “ ' e Y .
8 gra water Supply Scheme 55687 | 588.00 | Under State Review
L | (Core Area) I —
Agra :
9 | (Cantonment "\,%’“‘ Water Supply Scheme 10309 70.00 Under State Review
| Board) (Cantonment Board) i '

- 37

S. It is also important is mention that the ground water of Agra City is s
being used for drinking. The ground water is used for other activities like

cle.

I'he above reply/ response is being submitted for perusal and consideration,

aline in nature and is not

washing. bathing

(Bhanu Chandra Goswami)
District Magistrate

Agra
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Joint Committee Report _in the matter
Kulshreshtra V/s State of Uttar Pradesh & Ors.

In the aforesaid matter, applicant Dr. Sanjay Kulshreshtra has submitted in the
application that water from submersible pump is coming mixed with sewage causing

serious threat of widespread sewage/fecal bome. diseases in a large area of city. This
only coming through bore weil of submersible pump

The cause of this mixing of sewage with

of O.A No. 621 of 2023 Dr. Sanjay

sewage contaminated water is not

but also in taps of municipal water supply.
ground water is considered to be the fault in the Sewage Treatment Plant (STP) of 36
MLD capacity which has 65 feet deep sump well that collects sewage and probably this
sewage has leaked to soil. Mixing of sewage with tap water have been reported in past
also. However, mixing of sewage with ground water is a serious threat to fecal
contamination of a large water table risking a large population. The silt of sewage is not

being properly disposed of as most of it is being dumped to Yamuna River.

Hon’ble National Green Tribunal was pleased to pass the direction on dated
02.01.2024 in the above O.A No. 621 of 2023 (Dr. Sanjay Kulshreshtra V/s State of
Uttar Pradesh & Ors). The relevant part of the order is as below: -

“5. In view of the averments made in the application, we also consider it appropriate
that a Joint Committee be constituted to verify the Sactual position and suggest
appropriate remedial action. Accordingly, we constitute a Joint Comniittee comprising
of representatives of Central Groundwater Authority, U.P. State Ground Water
Authority, the District Magistrate, Agra, Commissioner, Municipal Corporation, Agra,
and Uttar Pradesh Pollution Control Board (UPPCB) and direct the same to meet within
two weeks, undertake Visits to the site, look into the grievances of the applicant, associate
the applicant and representative of the concerned project proponent, verify the factual
position and suggest appropriate remedial action. The State PCB will be the nodal
agency for coordination and compliance. Factual and Action taken Report may be

submitted within one month by e-mail at judicial-ngi@gov.in preferably in the form of

searchable PDF/OCR Supported PDI and not in the form of Image PDF. "

As per the Hon'ble National Green Tribunal order dated 02.01.2024 Joint Committee
was formed having member of Central Ground Water Authority, U.P Ground Water
Department, Municipal Corporation, Agra, District Administration and State PCB as a
Nodal Agency for coordination and compliance.

I. Shri Jagdamba Prasad, Scientist-) has been nominated on behalf of Central
Ground Water Board, Northern  Region,  Bhujal  Bhawan,  Lucknow.
(Annexure-1)

2. Shri Shivam Dwivedi, Assistant Engineer/Nodal Officer, District Ground Water
Management Council, Agra has been nominated on behalf of Ground Water
Department, U.P, Lucknow. (Annexure-2)
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al and Environment Enginecr,

3. Additional Municipal Commissioner-1, G.M, Jalk ng
Yy Municipal Commissioner,

Municipal Corporation, Agra has been nominated b

Municipal Corporation, Agra. (Annexure-3)
4. City Magistrate has been nominated by District Magistrate, Agra (Annexure-4)
5. Regional, Officer, Agra has been nominated as a member on behalf of State
Pollution Control Board vide letter dated 10.01.2024. (Annexure-5)

Letter has been sent by E-mail dated 16.01.2024 to all the committee members
including Dr. Sanjay Kulshreshtra (Applicant) regarding proposed inspection of the site
on dated 19.01.2024 to verify the factual position. (Annexure-6) The Joint Committee
visited the said area on dated 19.01.2024.

On the date of inspection Regional Officer, U.P Pollution Control Board, Agra
contacted Dr. Sanjay Kulshreshtra on his mobile no-9897078456 to be available for the
Joint Committee inspection. Dr. Sanjay Kulshreshtra informed that he is busy in
operation, so he is not able to attend the inspection and agreed that Joint Committee may
proceed their inspection.

36MLD Main Pumping Station (MPS) and Sewage Treatment Plant (STP) is being
operated and maintained by Construction and Design Services, U.P Jal Nigam, Agra. At
the time of inspection Shri Bhupendra Kumar, Project Manager, Shri Wasif Kirmani,
Resident Engineer, Construction and Design Services, U.P Jal Nigam, Agra were also
present.

Project Manager informed that 36MLD Main Pumping Station (MPS) and Sewage
Treatment Plant (STP) has been made by Construction and Design Services, U.P Jal
Nigam, Agra on behalf of Agra Development Authority and constructed by M/s Awadh
Developers (P) Ltd., New Delhi. The construction work has been started in the year 201 |
and was commissioned in the year 2016 which caters the domestic sewage of
Shastripuram, Awas Vikas Colony and Jagdishpura area. The domestic sewage is
collected at 36MLD Main Pumping Station (MPS) through gravity by the sewer line
which is further pumped with the help of 180HP motors (05 Nos.) to 36MLD STP for
treatment.

Shri Bhupendra Kumar, Project Manager informed that there are two sump wells of
45 Feet & 65 Feet depth at 36MLD Main Pumping Station (MPS) where the domestic
sewage is collected and pumped to 36MLD STP for treatment. No episode regarding
leakage of sewage from the sump wells have been reported.

At the time of inspection 36MLD MPS was found operational. Two ground water
samples have been collected from the submersible located at MPS and near by area (1)
Ground water of submersible 36MLD MPS Premises (2) Ground water of sample from
Khatter Cold near 36MLD MPS. Joint Committee also visited 36MLD STP at the time

. rsumple was collected from the
submersible located at STP and onc ground water sample was collected from the

of inspection STP was operational and one ground wate

2.
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handpump located near 36MLD STP. Relevant Photographs taken during

annexed as (Annexure-7).
Analytical results of ground water are depicted in table-1

S. | Location of Parameters
No | Ground pH [ Colour | TDS | CaCOs | Ca Mg | NO; | Cr | Cu Cd
water | (Haze | (mgh) | (mgh) | (mg) | (mgh) | (mg/ (mg/l | (mgn | (mgh) | (meM)
Sample . n) )l |
1. Ground 7.5 | Colour | 1962 380 220 160 530 79
water  of ‘ less
submersibl I , !
¢ 36MLD ‘ [ ‘

(MPS ‘

Premises)
2. Ground 7.6 | Colour | 1726 450 280 170 476
water  of
sample
from
Khatter
Cold ncar |
36MLD ]
MPS ‘
3. | 36MLD 7.2 | Colour | 682 380 206 174 778 49.5 | ND ND ]0.1221 ND
STP less

Preniises | | |
4, | Hand Pump | 7.6 | Colour | 286 290 166 124 126 | 223 | ND | 00121 | ND | ND | 03214 | ND
near | less | i

36MIL.D {
STP |
Standards: As per \
1510500 i

sampling is

Pb Zn Total
(mgh | (mgh) | Coli-
) | ) form
ND [ 00013 | ND | ND | ND | ND

[T9s3 | ND | 00013 | ND ND | 0.0797 | ND

|
1
|
less [

|
0.0013 | ND
|

Acceptable Limit | 6.5 5 500 200 75 30 250 45 0.05 005 | 0003 | 001 5 Not

[ Dete
clabl

8.5 |

15 | No | No 15
Relaxa | Rela
tion | xatio

n

Permussible Limit | No 15 2000 600 200 100 1000 No No

in the Absence of | Re Relax | Rela
Alternate Source | lax ation | xatio
ati n l
on

**TDS-Total Dissolved Solids, CaCOs-Total Hardness, Ca-Calcium, Mg-Magnesium, Cl—Chloride.!NO;-Nitrnte, Cr-Chromium, Cu-

Copper, Cd-Cadmium, Pb-Lead, Zn-Zinc, TC-Total Coliform

Based on the inspection and analytical results major observations and

recommendation are summarized as under:

1. 36MLD MPS was operational and sewage collected in the sump wells was being
transferred through motors to 36MLD Sewage Treatment Plant,

[ye]

36MLD Sewage Treatment Plant based on Sequential Batch Reactor (SBR)
Technology was operational and treated effluent is being discharge in irrigation

canal.
3. Calcium (Ca) at 03 locations is exceeding the permissible limit, Magnesium
(Mg) at 04 locations are exceeding the permissible limit, Nitrate (NO3) at 03
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locations are exceeding the Acceptable Limit. No fecal contamination is found
in the ground water samples.

4. During the inspection, it was observed that there could be several other reasons
for the ground water contamination. Detail study is required to find out the
geogenic contamination and anthropogenic pollution. Others basic parameter
and trace metals analysis are required with proper ground water sampling.

5.

As per Ground Water Resource Estimation (GWRE) 2023 . the Bichpuri block
and Agra City are in Over-exploited category and stages of ground water
extraction are 170.41 % and 113.90% respectively .

6. As per previous study ground waler is nol suitable for human consumption due
o high contamination of Nitrate and Fluoride and trace elements with high

salinity. Limited fresh water pockets available in the city area and blocks.

~1

In view of over exploitation. limited availability of fresh water pockets and poor
quality of ground water, it is recommended that drinking water supply should be
supplied through surface water for sustainable development and ground waler

may be used in other domestic and industrial purpose.

The Joint Report is being submitied lor your kind perusal and necessary action,

A o
YR
oV /1«41 - ,,\ﬂ' WY %
Regioral Officer, Environment Lnginecr,

(.M Jalkal

U.P Pallution Control Board Municipal Corporation, Municipal Corporation.
Agra ﬁgrn Agra
| K\‘“:“QR\: 3 [{ W
ALY TaTerT, |
Assistant Lifglneer, Scientst-D, City Magistrate,

District Ground Water Central Ground Water Board. Agra

Management Council, Northern Region
Agra Lugknow

/ol'w

Addl. Municipz)lfé‘ommissinnc::
“Municipal Corporation,
Agra
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